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(b) the total amount o l goods 
bought during the year 1966 under 
such contracts from each party’

The Minister of Works, Housing and 
Supply (Shri K. C. Reddy), (a) 298
rate running contracts

A  statement of the list o f items 
covered by these contracts is placed 
m Library [See No S -137/57 J

(b ) The total value of stores drawr 
by Direct Demanding Officers against 
rate|runmng contracts from all parties 
during the year 1956 amounted to 
Rs 27 24 crores approximately, based 
on the returns furnished by suppliers

A  Statement showing the names of 
the parties and the value of Stores 
drawn is placed in Library [See No 
S-137/57 J Returns from 78 parties 
have not been submitted to the D G 3
& D

O. St M. Division
201. Shri Morarka Will the Primf 

Minister be pleased to state the total 
amount spent year-wise on the 
Organisation and Methods Division 
since its inception’

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru). The year-wise expenditure on 
pay and allowances of the staff of the
O & M Division and the amount 
spent on contingencies since the incep
tion o f the Division in March 1954 ar>' 
given below

Paj & All Contmgen I 
owancc o f ccif s (app .

Year Officers & roximatc 1 Total
staff lyj

I __ 2_ 1 J_ A
Rs Rs Ks

1954-55 25,968 00 4,900 OO 30,86s 00
195s-56 75,064 00 6,600 00 81,664 00
1956-57 95,812 0015,000 00 110812 00

Note The expenditure on contingen
cies is debited to the Grant allotted 
under that head to the Cabinet Secre 
tanat as a whole, o f which the
O & M Division forms only a small 
part The figures in column 3 above 
have ben worked out on a proportion
ate basis

4 7 11 Written Answers

Publications Division

202 Pandit D N. Tiwary: W ill the 
Minister o f Information and Broad
casting be pleased to state

(a) the total circulation figures of 
each of the eighteen magazines pub
lished by the Publications Division, 
and

(b) the number of copies sold and 
distributed as complimentanes’

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) and
(b ) A  statement giving the informa
tion is laid on the Table of Lok Sabha 
T See Appendix I, annexure No 85 ]
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PAPERS LAID ON THE TABLE 

A m e n d m e n i  t o  R ub ber  R u l e s

The Minister of Commerce (Shri 
Kanungo) 1 beg to lay on the Table, 
under sub-section (3) of section 25 of 
the Rubber Act 1947 a copy of the 
Notification No S R O  2220 dated the 
6th July 1957 making certain amend
ment to the Rubber Rules, 1955 
[Pitted  in Librai 11 Set No B—130/57 ]

A m e n d m e n t  t o  C o f f e e  R u l e s

Shri Kanungo I beg to lay on the 
Table undtr sub-section (3) of Sec
tion 48 of the Coffee Act, 1942, a copy 
of the. Notification No S R O  2221 
dated the 6th July 1957, making cer
tain amendment to the Coffee Rules
1955 [Placed in Library See 
Iso S-131/57]




